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Slut Tyql: Some curb should be 
applied to the expansion of this 
Board. It is fast becoming an eD.pl .... 
In itself, with all the Mmistri.,.. 

Mr. Speaker: Order, order. /lin 
oorry hon. Memoers Ill"e taking lid· 
vanta&<' of this occasion and uae tbis 
Question Hour for stating wbat the:v 
could very well say on other occa-
sions. This inconVenience arises nc-
casionally. Possibly the hon. Mmls-
ter thought that it could be answered 
by the Commerce and Industry Mm· 
i_try and 10 the question has been as-
signed to the Ministry of Commerce 
and Industry. They will anawer. 
that. After all, we are not reJectll\i 
the question. The hon. Minister aald 
it was transferred to the other Minis-
try aDd be has explained the position. 
It baa been transferred to the Mint.-
try of Commerce and Industry and in 
du .. CO\lrSt' it will come uj). 

SIu1 Ban Barua: This information 
could have been conveyed to us ear-
ljer in a correction slip. 

Mr. Spaller: I shall try to do that. 

SIu1 Guny: May I know who hR. 
provided the finances? 

Dr. B.. L. SbrImaI1: The Ministry or 
Comme,«· and Industry Willi l'I"aponai-
bl.. for thIS projeCt, and It was in 
coUabaratiaD wltIa.. JIJDIstry, 
Commerce and Industry that that 
particular project was operated by 
th .. Social Welfare Board. 

s-e D-. Man ....... ro •• -

Mr. Spaller: Order, order. The 
bon. Ministers will kindly give us In· 
farma~"'J I!8rb"r if a qUesUOD i. to 
be transferred to BODIe other Ministry. 
w ... hall tRk .. all the n""""""'Y 1Itep!;. 

Slut. Gen7: U the money w .. ad· 
"anced by the Edueation M'lniotry. 
how is it that the Ministry of Cnn,· 
merce and Industry h .. to d~.1 with 
this matter? 

Mr. Spalla: It does not matter. 
Some Ministry i. responsible for it. 

8IIri ......... SlaP: Sir, I would 
loke to put one simple question. I 

want to know whether thla match 
factory i. In the private lector or in 
the public sector. 

Dr. K. L. Shrlma1l: All these ques-
tions may be better reterred to the 
Ministry of Commerae and Industry. 

Mr. Speaker: Next question. 

National PIIJaleaI ElIIclucJ Drive 

+ r Silri P. O. Deb: 
I Slut Auroblndo 011 .... : 

°1251. ~ 8hrl ArjUD SIDgh 
I Bbadaurla: 
LShrIP.C ........... : 

Will the Minister ot EdDea&lon be 
pleased to state: 

(al whether Government pro_ 
to launch a national physical efficiency 
drive; 

(b) if so, w ha t is the scheme; and 

eel whether it has been launched in 
the Union Territories? 

The MmlRer of Ed_tlon (Dr. 
K. L. Shrimall): ea) The Nationsl 
Physical Elfieiency Dri vc has already 
been launched. 

eb) A statement is placed on the 
Tabl .. of the Sabha. 

STATEMENT 

On th" recommendation of the Cen· 
tral Advisory Board ot Physical 
Edu('.ation and Recreation, the Govem-
ment of India have approved a ..::heme 
tor launching a National Physical 
Elliciency Drive on a l'Ountry-wlde 
scale. The Drive w.. formally 
launchl'd In February. 11180. 

2. 'nit' aim of the PhysIcal Ellk:iency 
Drive i,. to populari"" the cult of 
physical lito .... throughout the coun· 
try and to aroWie the enthlMium of 
th.· people for hIgher .tanc!ar* of 

-physical .. lIIciency and .c~ 
The Drive i. buecI on prec:t. ... 
,a,.,tully graded physical lim.. wta. 
'nIese tests which relllte to albJetMl,. 
indig.'Dou. exercises lncludiD, yo,s. 
ABan.. and swimming h.... ... 
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drawn up separately tor Men and 
Women and for two age groups viz., 
(1) below 18 years of age and (2) 18 
years and above. Thus there are 
four test categories. These tests are 
so desilned that all people, young and 
old, whether in urban or rural areas, 
can take the tests. Each of the four 
test categol'ies mentioned above has 
three standards laid down from 
moderately easy to fairly di/llcult. 
The highest standards are the "Three 
Stars" standards, the next "Two 
Stars" and tht! easiest "One Star". 
Merit Certificates in three categories 
viz., "One Star", f~O Stars" and 
IIThree Stars" are awarded to such 
participants as successfully qualify In 
the prescribed graded' Physical Elllci-
"ncy Tests. 

(c) Y"s, Sir. 'l'he Drive has been 
launched on a country-wide scale. 

Shrl P. G. Deb: May I know how 
much amount has been aUotted tor 
this schem(:'f 

Dr. K. L. ShrlmaU: .. Th" tolal 
amount sancUoned for this scheme is 
Hs. ) ,211,000. 

Shrl P. G. Deb: May I know whe-
th"!" this nation .. l phYSical efficiency 
drive is different from tne national 
discipline scnclnc! 

Dr. K. L. 8hrlmaJl: Yes, Sir. It is 
.. ntirely diff"rclIl. I would refer the 
hon. Member to the pamphlet issued 
by the Ministry of l!:ducahon on the 
national physical efficiency drive. A 
copy of it Will be placed in the Lib· 
rary if it Is not already there. 

8hrimaU Bena Chakravartty: In the 
statement, it is said that there are two 
aile £TOUPS: below 18 years of age, and 
18 years and above, separately for 
men and women. I want to know 
what will be the aegis or the organi· 
•• tion through which this will be 
carried out for the age ITOUP below 
18. May I know whether it will be 
throullh the collellCs and schools or 
will there be another separate organi-
sation for it? 

Dr. K. L. Shrlmall: The idea in 
startinl this scheme Is that all persons. 

young and old, living in the rural and 
urban areas should be able to parti-
cipate in this .cheme. l:ertain tests 
have been standardiSed and we hope 
that there will be continuous ~lfort on 
the part of the citizens of our country 
to improve the physical efficiency 
driv~, and this scheme Jnay be instru-
mental in the realisation of that goal. 

8brlmati Bena (,'bakravartty: My 
question has not been answered. My 
question was this. 'rhere are two 
categories: those below 18 and those 
above 18. For those who are below 
18, 1 wanl 10 know which will be the 
organisation through which this drive 
will 'be carried out. Will it be through 
the educational instJtutions, the 
schools and colleges, or through any 
other !lpeciol organisation to be set up 
for that pUrPose? 

Dr. K. L. SbrimaIl: Wherever the 
educational institution, ta ke up the 
scheme, they will be welcome to do 
that. But, as I said. it is not confined 
merely to educational institutions. 
There may be some children who are 
outside the school. and who are below 
18 and som~ inside the schools. The 
schem~ is open to all the citizens of 
the country, young and old, and we 
hope that through these ~.ntre. they 
will be able to participate in the 
scheme. 

SbrI Vldya Cbaran Sb .... la: May 1 
know it any time-limit has been fixed 
for this dri,·o?, or, whether it will go 
on perpetually? 

Dr. K. L. ShrimaIl: This is a perpe-
tual process. I hope the physical 
efficiency will continuously increase 
and that those who have attained a 
lower standard will lTadually go 
towards a higher .tandard. 

Sbrl Tyql: 1 want one clarifica-
tion: whether physical efficiency in 
schools and colleges is a subject on 
the central list or on the State list. 
It it is a subject on the State list, I 
would like to know bow the Centre 
is financing it. 

Dr. K. L. ShrlmaJl: Th~ hon. Mem-
ber Is aware tbat thouaJ> education Is 
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a State subject, except of course 
higher education and research for 
wbich the Central Government have 
lome responsibility, the Government 
of India, in consultation with the 
State Governments, have undertaken 
a number of pilot projects, and we are 
assisting the State Governments of 
educational development practically 
at all stages. The House has gene· 
rally welcomed this development 
which has taken place in tbe country. 
Without interfering in the work of the 
State Governments, We have been 
giving assistance for the development 
of education-pre-primary educAtion, 
primary education, higher education 
and university education. 

Shrt Tyart: Then take over educa-
tion altogether. 

Shd P. G. Deb: May I know whe-
ther funds will be allotted to the StAt.es 
for this work? 

Dr. 11.. L. ShrlmaJl: As said, 
funds have been allotted. 

Shrt B, K, Galkwad rose-

Mr. Speaker: Order, order. Next 
qUl:stion. 

Hi,h Altitude Besearab ObllerYator, 
at Gulmar, 

+ (Shrlmatl Maajllla Devl: 
.12M, j Shri p, C. Boreoah: 

1 Shrl Oem Baraa: 
L Shrl A. M. Tariq: 

Will th.,..Mini.ter of Educatl.... be 
pleased to state: 

(a) whether it is a fact that It ha, 
been finally decided to close down 
the high-altitude research observatory 
at Gulmarg jointly run by Ali,arh 
and Jammu and Kashmir Univ~nd­
ties; 

(b) if so, the reasons therefor; and 

(c) the method of d1spoaal of th" 
aaset. of the observatory? 

The Mbdater or Bclaeadoa (Dr. 
It. L. SIIrbaaII): (a) and (b). In 

• 
view of the High Altitude Laboratory 
proposed to be established at Gulmarg 
and at Khilanmarg by the Atomic 
Energy Department, it has been 
decided by the University Grants 
Commission that the present Hig" 
Altitude Laboratory run by the AlI-
garh Muslim University and the 
Jammu and Kashmir University bI' 
eventually closed down. 

(e) The l'quipmcnt is to be either 
h'ansferred to the Aligarh Muslim 
University or made available to the 
Atomic Energy Uepartment as may be 
expedient. 

ShrimaU Mul,jula DeY!: May r knnw 
whether the comltUttee appomted by 
the Council of Scientific alld Indus-
trial Research has recommended to 
the University Grants Commis.ion 
that the observatory should be conti-
nucd.? 

ur. K. L. ShrlmaU: The commltt"c 
which the han. Member i. relerring 
to was appointed and they decid~d tn 
recommend to thC' University Grant .. 
Commission to continue the laboratory 
till ouch tilDe as the laboratory 01 th" 
atomIC energy dopartment at Qulmar!! 
started functiomng and tnat tDe 
futurc of the laboralory will be oonsl-
dered on merits. '1'he committee did 
not take any decision with regard to 
the closure of the laboratory. The 
committee suggested that its future 
will be considered on merits. But 
later on, the AJigarh University said 
that they were not Interested in the 
continuance or the laboratory. There-
tore, the University Grants Commis-
sion took the deci5l0n. 

Shrt A. M. Tariq: May I know if 
Government arc aware of the fact 
that instruments worth thousands of 
dollars were purchased for the labo-
ratory and they were not used at 811 
and they are lying unpacked for the 
last two years? If 10, may 1 know 
what Ictlon Government hal taken 
8Jlalnst those in charge or the labora-
tory? 

Dr. K. L. S.m-u: ". far as the 
equipment Ia concerned, I am aw ..... 
thai expensive equipment has been 




